| TEM NO 33 REG STRAR COURT. 1 SECTION 111

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR MRS. RACHNA GUPTA

Petition(s) for Special Leave to Appeal (O No(s) . 35556/ 2013

COWVR. OF COMVERCI AL TAXES U. P. Petitioner(s)
VERSUS

M S CASTROL | NDI A LTD. Respondent ( s)

(with appln. (s) for exenption fromfiling OT.)

Date : 11/03/2015 This petition was called on for hearing today.

For Petitioner(s)
Raj eev Dubey, Adv.
Ravi Prakash Mehrotra, Adv.

==

For Respondent (s)
M . Anbai sh Pandey, Adv.
M. M P. Devanath, Adv.

UPON hearing the counsel the Court nmade the follow ng
ORDER
Service with respect to respondent No.2 is conpl ete but
none has entered appearance.
Counter affidavit of respondent No.1 is still awaited.
Be filed within four weeks’ tine, as |ast opportunity.
Li st again on 24.4.2015.
( RACHNA GUPTA)
Regi strar
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